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ClVIL APPEAL NO. 8561 COF 1997

HOARAH MUNI ClI PAL CORPORATI ON & ORS. .. APPELLANTS
VERSUS
GANGES ROPE CO LTD. & ORS. .. RESPONDENTS

[ HEARD BY : HON BLE SHI VARAJ V. PATIL & D.M DHARVADHI KARI ]

DATE: 19/12/2003 This appeal was called on for pronouncenent
of Judgnent today.

CORAM :

HON BLE MR, JUSTI CE SHI VARAJ V. PATIL
HON BLE MR JUSTICE D.M DHARMADHI KARI

For appellant (s)M. Bijan Ghosh, Adv.
for M. L.C Agrawala, Adv.

For respondent (s)M. Sunil K Jain, Adv.
The Court made the follow ng

ORDER

Hon' bl e M. Justice D.M Dharnadhi kari pronounced t he Judgnent of the Court today.

The appeal is allowed in terns of the signed Judgnent. The parties are directed to bear their

own costs.

Sarita(Shelly Sengupta)
Court Master

(Si gned Reportabl e Judgnent is placed on the file)



